
151 Written Answers        [ RAJYA SABHA ] to Questions 152 
 

High Courts suggested that the Salary 
of High Court Judges may be exempt- 
ed from income tax. 

(e) The Government have at pre- 
sent no proposal under consideration 
to revise the salaries of judges of the 
Supreme Court and the High Courts 
or to exempt these salaries from in- 
come tax. 

 


